
 Title:  Papers  laid  on  the  Table  by  the  members/Ministers.

 12.23  hrs.

 PAPERS  LAID  ON  THE  TABLE

 THE  MINISTER  OF  HOME  AFFAIRS  (SHRI  SHIVRAJ  V.  PATIL):  |  beg  to  lay  on  the  Table  a  copy  of  the  Indo-Tibetan  Border  Police,
 Pioneer  Cadre  (Group  ‘B’  and  ‘Cਂ  posts)  Recruitment  (Amendment)  Rules,  2005  (Hindi  and  English  versions)  published  in
 Notification  No.  G.S.R.177  (E)  in  Gazette  of  India  dated  the  16th  March,  2005  under  sub-section  (3)  of  section  156  of  the  Indo-Tibetan
 Border  Police  Force  Act,  1992.

 (Placed  in  Library,  See  No.  LT  1942/2005)

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER  OF  URBAN  DEVELOPMENT  (SHRI  GHULAM  NABIAZAD):  |  beg
 to  lay  on  the  Table  a  copy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between  the  National  Buildings
 Construction  Corporation  Limited  and  the  Ministry  of  Urban  Development  for  the  year  2005-2006.

 (Placed  in  Library,  See  No.  LT  1943/2005)

 THE  MINISTER  OF  YOUTH  AFFAIRS  AND  SPORTS  (SHRI  SUNIL  DUTT):  ।  beg  to  lay  on  the  Table-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Sports  Authority
 of  India,  New  Delhi,  for  the  year  2001-2002,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working
 of  the  Sports  Authority  of  India,  New  Delhi,  for  the  year  2001-2002.

 Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.  LT  1944/2005)

 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Sports  Authority
 of  India,  New  Delhi,  for  the  year  2002-2003,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working
 of  the  Sports  Authority  of  India,  New  Delhi,  for  the  year  2002-2003.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (3)
 above.

 (Placed  in  Library,  See  No.  LT  1945/2005)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HOME  AFFAIRS  (SHRI  SHRIPRAKASH  JAISWAL):  |  beg  to  lay  on  the  Table  a
 copy  of  the  Notification  No.  5.0.  541  (६)  (Hindi  and  English  versions)  published  in  Gazette  of  India  dated  the  11th  April,  2005
 constituting  the  Review  Committee  for  the  purposes  of  the  Prevention  of  Terrorism  (Repeal)  Act,  2004,  issued  under  sub-section  (5)
 of  section  2  of  the  said  Act.

 (Placed  in  Library,  See  No.  LT  1946/2005)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HUMAN  RESOURCE  DEVELOPMENT  (SHRI  M.A.A.  FATMI):  |  beg  to  lay  on  the
 Table-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Council  of
 Social  Science  Research,  New  Delhi,  for  the  year  2002-2003,  along  with  Audited
 Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working
 of  the  Indian  Council  of  Social  Science  Research,  New  Delhi,  for  the  year  2002-2003.

 Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.  LT  1947/2005)

 (3)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  National  Council  of  Educational
 Research  and  Training,  New  Delhi,  for  the  year  2002-2003,  together  with  Audit  Report  thereon.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (3)
 above.

 (Placed  in  Library,  See  No.  LT  1948/2005)

 (5)  (i) A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Institute
 of  Foundry  and  Forge  Technology,  Ranchi,  for  the  year  2003-2004,  along  with  Audited
 Accounts.



 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working
 of  the  National  Institute  of  Foundry  and  Forge  Technology,  Ranchi,  for  the  year  2003-
 2004.

 (6)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (5)
 above.

 (Placed  in  Library,  See  No.  LT  1949/2005)

 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Institute  of
 Information  Technology,  Allahabad,  for  the  year  2002-2003.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Indian  Institute  of
 Information  Technology,  Allahabad,  for  the  year  2002-2003,  together  with  Audit  Report
 thereon.

 (iii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the
 working  of  the  Indian  Institute  of  Information  Technology,  Allahabad,  for  the  year  2002-
 2003.

 Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (7)  above.

 (Placed  in  Library,  See  No.  LT  1950/2005)

 (9)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Pondicherry  University,  Pondicherry,  for
 the  year  2003-2004,  together  with  Audit  Report  thereon.

 (10)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay in  laying  the  papers  mentioned  at  (9)
 above.

 (Placed  in  Library,  See  No.  LT  1951/2005)

 (11)  A  copy  of  the  Statement  (Hindi  and  English  versions)  explaining  reasons  for  not  laying  the  Annual  Report
 and  Audited  Accounts  of  the  Bharat  Shiksha  Kosh  for  the  years  2002-2003  and  2003-2004  within  the
 stipulated  period  of  nine  months  after  the  close  of  the  respective  accounting  years.

 (Placed  in  Library,  See  No.  LT  1952/2005)

 A  copy  of  the  Notification  No.  IG/Admn.(G)/St.  4&12/2003/1838  (Hindi  and  English  versions)  published  in
 Gazette  of  India  dated  the  4th  December,  2004  making  certain  amendments  to  the  Statutes  4  and  12
 concerning  Directors  and  Selection  Committee  respectively,  of  the  Indira  Gandhi  National  Open  University  Act,
 1985  under  sub-section  (2)  of  section  40  of  the  said  Act.

 (Placed  in  Library,  See  No.  LT  1953/2005)

 (13)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Council
 for  Promotion  of  Sindhi  Language,  Vadodara,  for  the  year  2003-2004.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  National  Council
 for  Promotion  of  Sindhi  Language,  Vadodara,  for  the  year  2003-2004,  together  with
 Audit  Report  thereon.

 (iii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the
 working  of  the  National  Council  for  Promotion  of  Sindhi  Language,  Vadodara,  for  the
 year  2003-2004.

 (iv)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  on  the
 Audited  Accounts  of  the  National  Council  for  Promotion  of  Sindhi  Language,
 Vadodara,  for  the  year  2003-2004.

 (14)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay in  laying  the  papers  mentioned  at  (13)
 above.

 (Placed  in  Library,  See  No.  LT  1954/2005)

 (15)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Rashtriya
 Sanskrit  Vidyapeetha,  Tirupathi,  for  the  year  2003-2004,  along  with  Audited  Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the
 working  of  the  Rashtriya  Sanskrit  Vidyapeetha,  Tirupathi,  for  the  year  2003-2004.

 Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (15)
 above.

 (Placed  in  Library,  See  No.  LT  1955/2005)



 (17)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  University  of
 Hyderabad,  Hyderabad,  for  the  year  2003-2004.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working
 of  the  University  of  Hyderabad,  Hyderabad,  for  the  year  2003-2004.

 (18)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay in  laying  the  papers  mentioned  at  (17)
 above.

 (Placed  in  Library,  See  No.  LT  1956/2005)

 (19)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Aligarh  Muslim
 University,  Aligarh,  for  the  year  2002-2003.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working
 of  the  Aligarh  Muslim  University,  Aligarh,  for  the  year  2002-2003.

 Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  inlaying  the  papers  mentioned  at  (19)
 above.

 (Placed  in  Library,  See  No.  LT  1957/2005)

 (21)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Maulana  Azad
 National  Urdu  University,  Hyderabad,  for  the  year  2001-2002.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Maulana  Azad
 National  Urdu  University,  Hyderabad,  for  the  year  2001-2002,  together  with  Audit
 Report  thereon.

 (iii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the
 working  of  the  Maulana  Azad  National  Urdu  University,  Hyderabad,  for  the  year  2001-
 2002.

 (22)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay in  laying  the  papers  mentioned  at  (21)
 above.

 (Placed  in  Library,  See  No.  LT  1958/2005)

 (23)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Maulana  Azad
 National  Urdu  University,  Hyderabad,  for  the  year  2002-2003.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Maulana  Azad
 National  Urdu  University,  Hyderabad,  for  the  year  2002-2003,  together  with  Audit
 Report  thereon.

 (iii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the
 working  of  the  Maulana  Azad  National  Urdu  University,  Hyderabad,  for  the  year  2002-
 2003.

 (24)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay in  laying  the  papers  mentioned  at  (23)
 above.

 (Placed  in  Library,  See  No.  LT  1959/2005)

 (25)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Banaras  Hindu
 University,  Varanasi,  for  the  year  2002-2003.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Banaras  Hindu
 University,  Varanasi,  for  the  year  2002-2003,  together  with  Audit  Report  thereon.

 (iii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the
 working  of  the  Banaras  Hindu  University,  Varanasi,  for  the  year  2002-2003.

 Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  inlaying  the  papers  mentioned  at  (25)
 above.

 (Placed  in  Library,  See  No.  LT  1960/2005)

 (27)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  State  Mission
 Authority  (Sarva  Shiksha  Abhiyan),  Sikkim,  for  the  year  2002-2003,  along  with  Audited
 Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the
 working  of  the  State  Mission  Authority  (Sarva  Shiksha  Abhiyan),  Sikkim,  for  the  year
 2002-2003.



 (28)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay in  laying  the  papers  mentioned  at  (27)
 above.

 (Placed  in  Library,  See  No.  LT  1961/2005)

 (29)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Council
 of  Philosophical  Research,  New  Delhi,  for  the  year  2003-2004,  along  with  Audited
 Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working
 of  the  Indian  Council  of  Philosophical  Research,  New  Delhi,  for  the  year  2003-2004.

 Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  inlaying  the  papers  mentioned  at  (29)
 above.

 (Placed  in  Library,  See  No.  LT  1962/2005)

 (31)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Institute
 of  Technical  Teachers’  Training  and  Research,  Bhopal,  for  the  year  2003-2004,  along
 with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working
 of  the  National  Institute  of  Technical  Teachers’  Training  and  Research,  Bhopal,  for  the
 year  2003-2004.

 (32)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay in  laying  the  papers  mentioned  at  (31)
 above.

 (Placed  in  Library,  See  No.  LT  1963/2005)

 (33)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Axom  Sarba
 Siksha  Abhijan  Mission  (Sarva  Shiksha  Abhiyan),  Guwahati,  for  the  year  2003-2004,
 along  with  Audited  Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the
 working  of  the  Axom  Sarba  Siksha  Abhijan  Mission  (Sarva  Shiksha  Abhiyan),
 Guwahati,  for  the  year  2003-2004.

 (34)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay in  laying  the  papers  mentioned  at  (33)
 above.

 (Placed  in  Library,  See  No.  LT  1964/2005)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  COMMERCE  &  INDUSTRY  (SHRI  E.V.K.S.  ELANGOVAN):  ।  beg  to  lay  on  the
 Table-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Council  of
 Arbitration,  New  Delhi,  for  the  year  2003-2004,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working
 of  the  Indian  Council  of  Arbitration,  New  Delhi,  for  the  year  2003-2004.

 Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (Placed  in  Library,  See  No.  LT  1965/2005)

 (3)  A  copy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between  the  Export  Credit
 Guarantee  Corporation  of  India  Limited  and  the  Ministry  of  Commerce  for  the  year  2005-2006.

 (Placed  in  Library,  See  No.  LT  1966/2005)


